PJlayaseela Rao ces Applid

UL

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD B
AT HYDERABAD,

0.A .N0,525 of 1996,

Betwesn : " Deted:

ENCH

26.4.1996,

L

And

Union ef Indiarsepresented by:

ant

1 Secraetary Department of Science and Tgchnolog
road, New Delhi.

2 birectar General of Meteorclogy India Metsordl

Depertment Mausam Bhavan, Ledi road, New Delhi.

» Mahrali

ogical

3, Additicnal Director General of Mateorology Adrimet, India -

Meteorological ODepertment Shiveji nagar, Pung.

oo Respondents

Counsel for the Applicant  : Dri. P,Jayaseelsl Rao, (PIP)

Counsel for the Respondents : Sri. NJRoDavara i,

CORA Mg

Sre CGSC.

Hon'ble Mr. RJRangarajan, Administrative FMember




— b

0.A, 525/96.

CRDER

Dt.ef Decisien:

I As per Hon'ble Shri R. Rangarajan, Member (Admn.)

26-04-96.

Heard Mr. P.Jaya Seela Rae, party-in-persen| and

Mr. N.R.Devaraj, learned cgunsel fer the respendents,

2,

This CA is filed fer the fellewing relief:-

Te

thDirect the respendents teé prmmetp me te

pest and give placement at PET c¢bservatory, Nellere.

2) Te pay cest ef filing this spplicatioen,

traveliing expenditure sanctioens,

the PA

leave and

3) Te pass such ether and further reliefs ip the

interest ef justice.

3.

The learned standing counsel foer the -respendents }5£3-

drawn my atterntien te thgéverﬁ@ﬁgﬁ made in para 4(4)

poett

of the OA.

It is stated in that,V Pay Cemmissien is alsc censidelring the

¢

issue invelved in this cgze®.

T :
jargued the ‘cage in persen submitted that he will with-draw his

e

Mr.P.Jaya Seela Rae,parnty “whe . Hi?

Mﬂ/

case presently but he will pursue this case if no suiftable

girection is given in this cwnnectiedin the Vv Pay Cemmissien repert

4.

In view ef the above,

the CA 1s dismissed 3

with libertyJs¢ as indicated in para-3 supra.

5.

spr

Ne costs.

s

%eithe
5g15th drawn‘

(R. Rangarajan)

Member {Admn.)

Dated : The 26th April 1996. TP'ﬁl

ourt)

/Ly
S

Caonid -3
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Copy toie
15 The Secretary, Department of Science & Tachnaolegy, Technola
- gy Bhavan, Union of India, Nevw Mehrali road) New Delhis
2, Director Gensral of Metoorelogy, India Meteorplogical
Department, Mausam Bha.an, Lodi road, New De hi-003.
3 Additionsl Diractor Géne:al of ﬂaﬁaofolmgy(nwrlﬁat), o
India Meteorological Department, Shivaji nager, Puna~0054 ~
4, [Cne copy tu.Sri. PfJayaéealé Rao, Iartyéin-ﬁarsan,
Senior Observer Principal Evepo Transpiratory Observatory
India Meteorolegical Department, Muthukur ropd, Nellare=4.
S, One copy to Sri. N.RiDevarsj, Sr. CGSC, CAT, Hyd.
6. One copy to Library, CAT, Hyds '
7:; One spare copy. . _
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